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Shrinath Tex Prints P Ltd                                                 …..Appellant 

Gidc, Pandesara, Surat 

Gujarat-394221 

 
 
VERSUS 

C.C.-Ahmedabad                                                           …..Respondent 
Custom House, Near All India Radio Navrangpura, 

Ahmedabad, Gujarat 

  

 

  
APPEARANCE: 
None appeared for the Appellant 
Shri. Himanshu P Shrimali, Superintendent (Authorized Representative) for the 

Appellant 

 

 
CORAM: HON’BLE MR. SOMESH ARORA MEMBER (JUDICIAL)  

 
 

 
 

DATE OF HEARING: 05.12.2023 

                                                              DATE OF DECISION:05.12.2023 
 

  

 The appeal is disposed of. For order, see order of date in Customs 

Appeal No. 10853 of 2015.  
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MEMBER (JUDICIAL)  
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